Sixteenth Loksabha
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Title: Presentation of a statement of the estimated receipts and

expenditure of the Government of India for the year 2019-20.

Y W, drgar @3, foa @3 aur sruike wrd WA o dgw
Mad): AeH WieR, # a8 2019-20 & T HRA TWHR BT A
Tt 3R g &1 fqaru vgd B+ & o S rg\fa amgdr
gl...(qdY™)

Madam Speaker, I rise to present the Interim Budget for the year 2019-
20. ...(Interruptions)

Part A

[ am deeply conscious of the absence of Shri Arun Jaitley today. I
am sure the House joins me in wishing Shri Jaitley speedy recovery,

good health and a long life in the service of the nation.

Madam Speaker, the people of India gave a strong mandate to our
Government. Under the visionary leadership of hon. Prime Minister Shri
Narendra Modi, we have given the most decisive, stable and clean
Government and have undertaken transformational structural reforms.
We have reversed the policy paralysis engulfing the nation and have
restored the image of the country. ...([nterruptions) ¥ HIXDIR o]
SUdfsl a1 fb gH I DI 9&a & YD TN fby 3R S &
THIYR I FG/T | ...(HIU)

I can proudly say that India is solidly back on track and marching

towards growth and prosperity. We have prepared the foundation for



sustainable growth, progress and better quality of life for all our people.

...(Interruptions)

We are moving towards realising a ‘New India’ by 2022, when we
celebrate 75 years of India’s independence: an India which is clean and
healthy, where everybody would have a house with universal access to
toilets, water and electricity; where farmers’ income would have
doubled; youth and women would get ample opportunities to fulfil their
dreams; an India free from terrorism, communalism, casteism,

corruption and nepotism. ...(Interruptions)
State of the Economy

Madam Speaker, the last five years have seen India being
universally recognised as a bright spot of the global economy. The
country witnessed its best phase of macro-economic stability during this
period. We are the fastest growing major economy in the world today
with an annual average GDP growth during last five years higher than

the growth achieved by any Government since economic reforms began
in 1991. From being the 11th largest economy in the world in 2013-14,

we are today the 6th largest in the world. Besides generating high growth

rate, we contained double-digit inflation and restored fiscal balance.

Inflation is a hidden and unfair tax on the poor and the middle
class. The average rate of inflation during 2009-2014 was a
backbreaking 10.1 per cent. The then Prime Minister admitted as much
when he said, “We have also not been as successful in controlling
persistent inflation as we would have wished. This 1s primarily because

food inflation has increased.” 39P fAURId BRI PR 4 FWR dIS
J-TE,"WFQF Pl HH Ep[ d-\lxs all We brought down average inflation to 4.6




per cent which is lower than the inflation during the tenure of any other
Government. TGO, 2018 H HEE R 2.19 Yid=Id W GTHI 3

TIT.'-.fI If we had not controlled inflation, our families would have been

spending around 35-40 per cent more today on basic necessities such as
food, travel, consumer durables, housing etc. U e[ PHIFTT 35-40
Jid=Id 8 URAR &1 318 Tal gldl, 3R 86+ Heg UR &y gl
SUIEEGI

From the high of almost 6 per cent seven years ago, the fiscal

deficit has been brought down to 3.4 per cent in the Revised Estimate of
2018-19. The current account deficit (CAD), against a high of 5.6 per
cent six years ago, is likely to be only 2.5 per cent of GDP this year. We
contained the fiscal deficit notwithstanding the Finance Commission’s
recommendations increasing the share of the States from 32 per cent to
42 per cent in central taxes, which we accepted in the true spirit of
cooperative federalism, thereby transferring significantly higher

amounts to the States.

Due to a stable and predictable regulatory regime, a growing
economy and strong fundamentals, India could attract massive amount
of Foreign Direct Investment (FDI) during the last 5 years and as much
as $239 billion. This period also witnessed a rapid liberalisation of the

FDI policy, allowing most FDI to come through the automatic route.

Madam Speaker, the last five years have witnessed a wave of next
generation structural reforms, which have set the stage for decades of
high growth. We have undertaken path breaking structural reforms by
introducing the Goods and Services Tax (GST) and other taxation

reforms.



Banking Reforms and Insolvency and Bankruptcy Code (IBC)

The period of 2008-14 will be remembered as a period of
aggressive credit growth and, as per RBI, the primary reason for spurt in
non-performing loans and stressed assets. Outstanding loans of public
sector banks ballooned from Rs. 18 lakh crore to Rs. 52 lakh crore
during this period. Many projects were started that could either not be
completed or had low capacity utilisation resulting in their inability to

pay back these loans.

There were high stressed and non-performing assets (NPAs)
amounting to Rs. 5.4 lakh crore in 2014, even though they were not
being recognized as NPAs at that point of time. Many more were hidden
through restructuring or otherwise which were discovered during the

Asset Quality Reviews and inspections carried out since 2015. gARI

WHR ¥ g8 &F U1 f 59 Rold 9 31w f3ar &1 &g 1o a8 Tt
A &1 o 3R dphi i Tal AT BT S/ & ¥ IW | (TIYT)

We put a stop to such questionable practices and stopped the
culture of “phone banking”. The 4Rs approach of recognition,
resolution, re-capitalisation and reforms have been followed. A number
of measures have been implemented to ensure Clean Banking. Through
a transparent and accountable process, we recognised these NPAs. The
Insolvency and Bankruptcy Code has institutionalised a resolution-
friendly mechanism, which is helping in recovery of non-performing

loans while preserving the underlying businesses and jobs. UB@( Rt

Bl fo AT TR BT qUY HIH P Sa1d JgdT YT, Wlh 3IF d9
fasaae @1 ot B0 &1 fawa gt €, had adb! B gl skl But

now, defaulting managements are either paying or exiting their

businesses. An amount of close to Rs. 3 lakh crore has already been



recovered in favour of banks and creditors. To restore the health of
public sector banks, recapitalisation has been done with an investment of
Rs. 2.6 lakh crore. Amalgamation of banks has also been done to reap
the benefits of economies of scale, improved access to capital and to
cover a larger geographical spread. ¢ gH gt & @F@Hﬁ IERIRED
S 99 YD TN b HRU A9 dbl- db % ST, db 31K
HERTE 3R SNRuues ¥ oifth TS & Uiy 3 e ger ford
T3 g O fayr g T forg oifa @ ofd o guR gu g, 910! I
1t §8d ao1 71fd I 39 a1 ¥ Fhasx T aR R dell I §fd
SARIT H 3T S|

Steps against corruption

We have ushered in a new era of transparency. g YPTER Hdd
WPR TA™E |...(FdY). The Real Estate (Regulation and
Development) Act, 2016 (RERA) and Benami Transaction (Prohibition)
Act, 1988 are helping to bring transparency in the real estate sector. The
Fugitive Economic Offenders Act, 2018 will help confiscate and dispose
off the assets of economic offenders who escape the jurisdiction of the
laws in India. Additionally, we conducted transparent auction of natural

resources including coal and spectrum. We have walked the talk.

qTodr

As a tribute to Mahatma Gandhi, whose 150th birth anniversary we are celebrating in
2019, our Government initiated the world’s largest behavioural change movement with the
Swachh Bharat Mission. India has achieved over 98% rural sanitation coverage and as
many as 5.45 lakh villages have been declared "Open Defecation Free." It is a holistic
programme and has succeeded in changing the mindset of our people. YD SHYRIERT
AN = S U ARBRT AT A IS AN g7 ST 81 Taes YR AR H Fhetdr & forw
H Q2T I 130 BRI ST BT defact A G=IdTE Bl gl




el 38 R g J 3T | ... (a9UTH)
TR 3R fUwsT ot

Y & IIYA IR Ugal HYBPR TR B8 ...(IYF) TBR
3 TGl SREmT, S for T 3t /aw.ct /e fUee ol & fo §, Sa@!
70f U § SRHIR @ gU TRIa & forg +ff 3ra Reifores Tt & 3R
WRHR NHRAT H 5T U= o1 R AT fear g1 ... (g™
3T 37 Gl H 3fad 25 ufawa sifaRed dey, @ & arg
Hleg Iuds ®R1g S .. (cay) e fed of ot & forg
A H IUasy 3Rféd dieq d HHl i ®H! 9 3T ...(cHdYU™)

TRidl 3R AH @ & IRARI &I T &F IR 3N JTA
P P o1 a9 2018-19 H TTHIT TP ARG TR BOIR IRIS DU Bl
g forar T, S a¥ 2013-14 & WD & HHEA T ST g1 I
2013-14 H A 92 BV SYY ATHT T gU A1 gH I8 g fpa
foh ST 9 P e 3R fohdlt BT 4@ Ue T8 91 Us | {97 & forg
H} g5 TREAT 2019-20 H 60 SR HAS YUY BT 3 fbdl S 8T
g1 9ToXd Usd WR 3R Ht ¢ Iuasys 677 <t swedt | .. (caaym)

We have worked to bridge the urban-rural divide in the country.
Hon’ble Members in this August House, many of whom are from rural
areas, will agree that several times in the past, only empty promises have
been made to the people living in our villages. During the last five years,

we have undertaken targeted expenditure to improve their quality of life

in all its dimensions. SHRI I52F g o TMd BT 3MAHT THIR TG §U
agi i 2reRl St faemd Iueisy B |
Under the Pradhan Mantri Gram Sadak Yojana, construction of

rural roads has been tripled. 15.80 lakh habitations out of a total of 17.84

lakh habitations have already been connected with pucca roads and the




work 1s going on to complete the rest very soon. Pradhan Mantri Gram
Sadak Yojana (PMGSY) is being allocated Rs. 19,000 crore in BE 2019-
20 as against Rs. 15,500 crore in RE 2018-19 \31'E'>i l—I'E'>Q\'I U RIS § 1
3 TS S R IdPR ¥hd Ugddl T, TSl 9P Tid dh 99 Ugd
bl %l ...(o4dYT) During the period 2014-18, a total number of 1.53
PRAS TR YYTHAT T IS & ded 8H1 59 o H A Uig ¥ |
§HIU, S U8 o HbIad Ui 1 81 ... (STauT)

qy 2014 TP G H TTHT 2.5 FRIS GRAR fam1 faorett & 91 ...
(FIYTH) 3GREd! Gal H S & oW TR A1 ...(FIUH) AU
ST Y §HA TIHT &R R Dl faSTell T Ud BaRH IUcs B
..(TaY) A/, 2019 db G4t I5g® URARI P faorcll BT HAaRMA
foret Sem . .(sgau™) g9 e dre © sl & affferd axd gt
143 PUS TAS S, Tood A PRIU g | ... (STIYM) T TR 3R
AYH ¥ & URAR] B! faorent & fadl H GIamT THT 50 SR BRIS
SUY &1 F9d 8 S |

Madam Speaker, past five years have seen massive scale up of

health care.qﬁwmmﬁ:{gﬂﬂﬁwjﬁw ?—IT%EI_E{W
DI SReXd IRI DY AT GRaR & fhdl dHR e &t fSieft s
A U H3il Sif 1 39 o1d B 9gd Ulel & | We launched the
world’s largest healthcare programme, Ayushman Bharat, to provide
medical treatment to nearly 50 crore people. 3d dd ¢¥ <l SHR
ATl BT ZATST 39D ded 5 HH THT H 81 BT § 3R ATHT I
goR PRI TUY TV TR 3R AegH Fiffg gRaRi & 52, Fifb &
ARG AR &1 Gud | 3A [T dRal TRIg 79 Jfa) & 39 §5d
BT f TST @MY 81 8T § foh Sl P HH g5 garsdl §, Flield e
H -saauey § SR TS gargal YU W3t 59 vy &g # 9gd 8l
Tt &3 IR et ot § |1 S99 Sal-hRie anll bl ary el | g




There are 21 AIIMS operating or being established in the country
presently. 14 of these 21 AIIMS have been announced since 2014.

WPHR 3 & dI¢ gH al-fdgs = fbarl el g3t G & 3
! FaTd gU fob S 22 9f TR §, 31d TR Iy H, TgT ¥ TR gRaR
37T 2, BRATUT H 22 9 T8 &H ST ¢ | TR 98l b1 o=1dT1 = for
JHR Y RBR BT H A Hd g¢ HA oiid oI, 39 91d T 1 JHI0T 8

{3 3t TRPR HA < 91l 81 ... (STIYM)

The Aspirational Districts Programme 1s providing targeted
development to the 115 most backward districts of the country....
(Interruptions) The programme has achieved notable results with
improved performance on all indicators - health and nutrition, education,

agriculture and water resources, financial inclusion and skill

development. ...(Interruptions) URRRM m PIE R RN
BT & gRI Y 94 fefeaey o 1fd ¥ o A 9 )@ g1 I+
fparl #t 3afa va sma gfs

UsH Wiy, AR He-d! [haHl &I Bad BT I 7 el
foetar 11 ...(HdY™) BRI IRBR F fhAMl &l 3 AT B 8

sfae™ # ugell IR 9t 22 BUdl &1 a9 9 Jod, TH.9.O
AN A HH A HH 50 Ufawrd sifdies Mutfea fear gl

Agriculture continues to be the main driver of the rural economy. Our hard-working
farmers, supported by the pro-farmer policies of our Government in the past four and half
years, have produced agriculture commodities in record quantities. Declining prices of
agricultural commodities in the international market and fall in food inflation in India since
2017-18, relative to non-food sector, have however, reduced the returns from farming.

Small and fragmented land holding on account of repeated divisions has also contributed in



decline in the income of the farmer family. Hence, there is a need for providing structured
income support to the poor land-holder farmer families in the country for procuring inputs
such as seeds, fertilizers, equipment, labour and to meet other needs. Such support will

help them in avoiding indebtedness as well and falling into clutches of money lenders.

To provide an assured income support to the small and marginal farmers, I BIC 3R

AT fpar €, b TR & I AT R T T I a6 3R Tep Gl < & Hgr 531 fbar
= (4187, .0 fohaTT A1 T Uap URTaTiAes AT, 39 SRR A HoR ! 6l

deud° fHa™ TieHT & ded deiRad g, S Bict STHIF 3Wd
g, oMot 3l ¢RI Bt THIH g, I I+t P SRET S9HH JuIe
6000 ST Ufd a8 & fROe q 7 o1 fAvfg ReeR A fHa1 §1 This

income support will be transferred directly into the bank accounts of

beneficiary farmers, in three equal instalments of Rs.2,000 each. This

programme will be funded a hundred per cent by the Government of

India. BAG 12 S foaq gRari &I 399 Wy drH gl I8
o 1 fGweR, 2018 9 g1 AR fobar ST G 89IR 3T &1 ggall
fh2d STeg 81 Yl §H1HR 3-h Wid H B ¢l STl | 9 HRhH P
AT W 75 BOIR PRIS ST AT IRBR 984 B |

PM-KISAN would not only provide assured supplemental income
to the most vulnerable farmer families, but would also meet their
emergent needs especially before the harvest season. PM-KISAN would

pave the way for the farmers to earn and live a respectable living.

[ propose an outlay of Rs.75,000 crore for PM-KISAN for the
FY 2019-20. I am also providing Rs.20,000 crore in the Revised

Estimates of the current year itself.

fUed uig aul # fEaEl & I BT Iuds) HIH & oY
T IAYE 1 AR DI &l T B foar T g1 fbami &1 et




Bl aY 2018-19 H THR 11 TRG 68 IR HRIS ST 81 1 g1 T3
R B8, ITH SIfdc! dio, RiEE AioHT 3R 17 ®ics gikar gRI
GG 1 HH DI g HIA & T1egy § fbTH! Dt B Pl QR B
H1 YUY U 39 SR A Uid o | fhar g

Animal Husbandry and Fisheries sector also need considerable
support. I have increased the allocation for Rashtriya Gokul Mission to
Rs.750 crore in the current year itself. [ am also very happy to announce
setting up of “Rashtriya Kamdhenu Aayog” to upscale sustainable
genetic upgradation of cow resources and to enhance production and

productivity of cows. The Aayog will also look after effective
implementation of laws and welfare schemes for cows. AT & IR
¥ 3R M & T I8 WDHR HH diey 781 g, ot e v,
3BT UTGY B |

India is the second largest fish producing nation in the world
accounting for 6.3% of global production, registering an average annual
growth of more than 7% in recent years. The sector provides livelihood
to about 1.45 crore people at the primary level. To provide sustained
and focussed attention towards development of this sector, our
Government has decided to create a separate Department of Fisheries.

...(Interruptions)

In the last budget, our Government announced the facility of
extension of Kisan Credit Card Scheme (KCC) to Animal Husbandry
and Fisheries farmers. ...(/nterruptions) Now, 1 propose to provide the
benefit of 2% interest subvention to the farmers pursuing the activities
of animal husbandry and fisheries, EBF T—R'\a_C' ST DY QcC Y 833 AR
HESIG]! % who avail loan through Kisan Credit Card. Further, in case of

timely repayment of loan, they will also get an additional 3% interest




subvention, % UBR A SA®! Al & 1Y, GHHE & I TH ol
ol fear ST YET 8

To ensure provision of easy and concessional credit and to bring
all farmers under the Kisan Credit Card fold, our Government has
decided to initiate a comprehensive drive with a simplified application

form. ...(Interruptions)

When natural calamities strike, farmers are generally unable to
repay their crop loans. Presently, the crop loans are rescheduled for such
affected farmers and they get benefit of interest subvention of 2% only
for the first year of rescheduled loans. ...(/nterruptions) Our
Government has now decided that all farmers affected by severe natural
calamities, where assistance is provided from National Disaster Relief
Fund(NDRF), will be provided the benefit of interest subvention of 2%
and prompt repayment incentive of 3% for the entire period of
reschedulement of the loan. ¥ a9 & FGal S YRl JHY ﬂ’@l@ﬁﬂ? DI
g, 39 R T ITD! 2%, AR I TR AU a1 o TR 3%, T 5%
TSl H 3901 g Hrat|

Aol 3R HTHIR Bt UiasT

HeH e, TAR] IBR &1 Jg T 9y g1 ¢ I aoi
SGdl g3 UTaRIT BT AMYH HFTHIRI R TRHRT areli H HriRg i
A B e =ifeu] fUse o auf # YRd # 3henfie wifa o
AIEId @18 ...(dYUH)

High growth and formalisation of the economy has led to the
expansion of employment opportunities as shown in EPFO membership,

which has increased by nearly 2 crore in two years reflecting



formalisation of the economy and obviously, when there 1s such high

growth, jobs are created. ...(Interruptions)

gIdd h41d da- T P RUIC U 8 & dlg I9d!
RIBIR=T @l Seg ¥ Sleg AN [T 1| 360! Bis 3fala- gl BT
UST, TRPR A HIdd dd- T &1 qid dN] fbar| =g UM Whid ol
3R foreRaTss! fohar a1 g | FHATRT! & 8R &I g8 Ufa=id ¥6d g4
H WHR P NG BT IR Uf2d SeTh 14 Ufawd R fear g1 14
UIARTd IRBRT ARG BRI HiHD] Dl {GT S dred S 3T ar ol
3fYHaH AT DI Ut 3500 TUY Ufd A8 W FGIHR SIHT 7000 TYI
fopar a1 § U1 9 & f¥HaH T B 10000 T F FGTHL 21000
FUY Ui {18 o a1 g1 S @Rt 21000 9 Ui HIE HH &, 3]
S AT | GREAT I 7000 ¥0Y 0% S99 ¢4 &1 AU TRPR A
forar 81 =gt & YA & U DI 10 TG 30T T T THh 20 AN
¥ R fear g | Usd uiw auf & aRE It 9uft & yffret & gaan
I H 42% P 3G TS, S TS I Faiide g

U UPR A STTSM &I Trarrortaferet ar Ht 15,000 398 ¥ &1
R 21,000 ¥ Ufd A8 IR &1 715 71 URA 94 & forg =gaw dvH
1t 31 1000 3T B | TdT & SR fhel 9ffe &1 gg 8 31 Rufa o
SUTTH ST GRT AR 2.5 TG W T61 B 6 AG 3T AT BT 715 5
JMTATS! 3R AT AT & dgd gt AR & Sl &), gast
AT 3R §81 & AT H TIHT 50% B gig P 15 o

Half of India’s GDP comes from the sweat and toil of 42 crore

workers in the unorganised sector working as street vendors, rickshaw
pullers, construction workers, rag pickers, agricultural workers, beedi
workers, handloom, leather and in numerous other industries. Eli_qL
HHTR Wt ISt GBI H HH HR W} &1 We must provide them a

comprehensive social security coverage for their old age. Therefore, in




addition to the health coverage provided under ‘Ayushman Bharat’ and
life and disability coverage provided under ‘Pradhan Mantri Jeevan Jyoti
Bima Yojana’ and ‘Pradhan Mantri Suraksha Bima Yojana’, our
Government proposes to launch a mega pension yojana, namely
‘Pradhan Mantri Shram-Yogi Maandhan’. The ‘Pradhan Mantri Shram-
Yogi Maandhan’ will be for the unorganised sector workers with
monthly income up to Rs.15,000. This pension yojana shall provide
them an assured monthly pension of Rs.3,000 after they achieve the age
of 60 years on a monthly contribution of a small affordable amount
during their working age. An unorganised sector worker joining the
pension yojana at the age of 29 years will only have to contribute
Rs.100 per month till he attains the age of 60 years. A worker joining
the pension yojana at 18 years of age will only have to contribute Rs.55

per month. TRBR Ia-T &l U, U dRB F ITH SIS The

Government will contribute an equal matching share in the pension
account of the worker every month. GHIRT S{JHIH % f 09 I 10
PRAS SF3TSE e & HHARY, AR, IB e Jab! YUY
) 41 QY AE-GF G BT A T iR 3RTS Ui 91d | UG
g fay & Tag §31 UYH WIH & &0 H IH S8 | 39 forg o
3} I U WhIH B Al DR ¢1 § 3R 500 PS ST 59 Wh1H
A OARd UST W gH ¢ & folT dUR g1 3R 34ferep MR aift af 3R
31 AR WY 39F folT IUTSRS HAT8 ST The scheme will also

be implemented, as I said, from the current year itself.

Our Government is committed to reach the most deprived citizens

of this country. To this end, the condition of the De-notified, Nomadic
and Semi-Nomadic communities Sl [dHad €, gHd &, 3¢-gHq T
g, 39 folU 39 IR WHR 7 I9b SR AW &= f&AT §1 These

communities are hard to reach, less visible and therefore, frequently left




out. The Nomadic and Semi-Nomadic communities move from place to
place in search of a livelihood. The Renke Commission and the Idate
Commission have done commendable work to identify and list these
communities. A Committee under NITI Aayog will be set up to
complete the task of identifying De-notified, Nomadic and Semi-
Nomadic communities not yet formally classified. Our Government will
also set up a Welfare Development Board under the Ministry of Social
Justice and Empowerment specifically for the purpose of implementing
welfare and development programmes for De-notified, Nomadic and
Semi-Nomadic communities. The Board shall ensure that special
strategies are designed and implemented to serve these hard-to-reach

communities.

U8 Ih IR SIAUHC &g Sl I ST 38T 8, U8 U UbR A 59
i &1 ggfId A Y 81, ITH! [Kid ST 3R 37 gyt gioraf
DI 3MAAHC P H 39 dP 1Y g BT B ST ... (TIYM)

Women’s development to women led development

Madam Speaker, in our Election Manifesto, we had promised that
we will transform the quality of life of women in rural India by
providing cleaner fuel. ...(Interruptions) For securing the health of
every home-maker in rural areas and to ensure that she does not have to
shed tears for cooking food to nourish her family, our Government
embarked upon a programme to deliver 8 crore free LPG connections
under the Ujjwala Yojana. 3P 3fdid 314l d& 6 HIS o HidhT
N ST 3T ST g B 3T 98 dp R 318 RIS 81 S 3R
< ¥ &R URAR B B! HibTT Bt AT IuAS HIA BT AN
UTHA] St BT Sl €6 YT U1, 3P 89 W Rl § AR Bl ...

(HdYI-) Ujjwala is a remarkable success story of our Government




programme, defined by a bold yet practical Vision of a responsible and

compassionate leadership.

More than 70% of the beneficiaries of Pradhan Mantri MUDRA
Yojana are women who are getting affordable and collateral-free loans to
start their own businesses. Amongst many measures, benefits of
Maternity leave of 26 weeks and Pradhan Mantri Matru Vandana Yojana
for pregnant women have provided financial support to women while

empowering them to participate in work. ...(Interruptions)
Empowering Youth to fulfil their potential

India is amongst the most youthful nations in the world. Through
Pradhan Mantri Kaushal Vikas Yojana, over 1 crore youth are being
trained to help them earn a livelthood. We have harnessed yuva shakti
through self-employment schemes including MUDRA, Start-up India
and Stand-up India. Under MUDRA Yojana Rs.15.56 crore loans have

been disbursed amounting to Rs.7,23,000 crore. q:ﬁ QIEICII T TAGNTR

B HeUT 3 9 gl § 3R AR I Wt He-T ded el gl 3F
s BRI ARl 3R HREM H g1 AR ST ol il 8| SId
Gt 3T STl |$Q€Q CLRIEI %I India has become the world’s second

largest hub of start-ups. We are proud of the hard work and innovative

ideas of our youth.

In order to take the benefits of Artificial Intelligence and related
technologies to the people, a National Programme on 'Artificial
Intelligence' has been envisaged by our Government. This would be
catalysed by the establishment of the National Centre on Artificial

Intelligence as a hub along with Centres of Excellence. Nine priority



areas have been identified. A National Artificial Intelligence portal will

also be developed soon.

Empowering MSMESs and Traders

WBHR A BRG] B ATHIR ¢ dTel THTHTHS TR Dl T
B P U B3 gHTAT HeH IoTTE §| 81 of H Rt 59 e H 1
RIS ITY dF & BU &I oAl & BI T8 ol Sieget Ioes
THUHS SHISTl Bl 1 PRAS U P ShiHcd dFd R 3 & TAC
&N P e HAlt | WHRI IuHHT H THTHS I FIRPT &
I Hdl P del PX 25% R faar man %l Out of this, the material to

the extent of at least 3% will be sourced from women owned SMEs.

Government e-Marketplace (GeM), created by our Government two years ago, has
transformed public procurement by making it fully transparent, inclusive and efficient.
MSMEs have an opportunity to sell their products through GeM. Transactions of over Rs.
17,500 crore have already taken place, resulting in an average saving of 25 per cent to 28
per cent, when purchased from GeM. The GeM platform is now being extended to all

CPSEs.

We have focussed on supporting domestic trade and services. Our Government has
recently assigned the subject of “promotion of internal trade including retail trading and
welfare of traders, and their employees” to the Department of Industrial Policy and
Promotion, which will now be renamed as the Department for Promotion of Industries and

Internal Trade.

Strengthening Defence and National Security



Madam Speaker, our soldiers protect our borders in tough
conditions. They are our pride and honour. gq- Hl I THH B
W XMT| In our Election Manifesto, we had promised to implement
One Rank One Pension (OROP). This was pending for the last 40 years

and has been resolved by us. The previous Governments announced it in

three Budgets, but sanctioned a mere Rs. 500 crore in Interim Budget of
2014-15; in contrast, we have already disbursed over Rs. 35,000 crore
after implementing the Scheme in true spirit. 35,000 W Uy ERS
WHR A UBd auf A gAR Sfa! & e fau § a1 ¥ a9 U= &

ded | The Government also announced substantial hike in the Military

Service Pay (MSP) of all Service personnel and special allowances

given to Naval and Air Force personnel deployed in high risk areas.

TeH Wie, I8 81 ek oy W= &1 91d § P 39 Iy ggal
R AR [ShY F9I¢ 3,00,000 BRI SUA U 3P F¢ Sre, forqe
forw 2019-20 H U@y AT T B1...(TIYF) For securing our

borders and to maintain preparedness of the highest order, if necessary,

additional funds would be provided.

Supporting Indians across the world

Today, all persons of Indian origin feel secure that their motherland Bharat cares for
them and at times of need will support them. India’s transformation has inculcated a sense
of pride and respect for Indians and persons of Indian origin across the globe. We have
taken several initiatives to strengthen their connect with India, facilitate their investment in

India and ease their travel.

Infrastructure development



Infrastructure is the backbone of any nation’s development and quality of life.
Whether it is highways or railways or airways or even digi-ways, we have gone beyond

incremental growth to attain transformative achievements.

31T Ueh AT ARG T SIS A1 b HRUT §4TS STETST H TR PR U7 &7 81 31 100 A
31ferep TaRUIC 81 Y 81 Riferend o GeraITT QIRUIE ot & a1 100 A 31fereh {TaReel RUICH 9
9T H 81 7V 81 SR URISR &ftheh fUsel OTer asi = AT &1 7T &1. .. (SAEI) ST SeiwiT <ot Tfef
3 faepT BRI A TarTfae U A AiepRar «ff g, .. (Faer) Tver daer § g3 w9 F arsil
T HRAT BT ATEA T Bl...(@99™) Today, India is the fastest highway developer in the

whole world with 27 kilometres of highways built each day.

Projects stuck for decades like the Eastern Peripheral Highway around Delhi or the
Bogibeel rail-cum-road bridge in Assam and Arunachal Pradesh have been completed. The
flagship programme of Sagarmala along the coastal areas of the country will develop ports
for faster handling of import and export cargo. For the first time, container freight movement
has started on inland waterways from Kolkata to Varanasi. Our Government will introduce
container cargo movement to the North East as well, by improving the navigation capacity of

the Brahmaputra river.

Indian Railways has experienced the safest year in its history. ...

(Interruptions)

1. N1 I (GHGH): HeH, IFUfd Sit & SfyTyor & & ard o, agt
B & 1...(HIYUM)

st T-ﬂqq Mgd: 39 I TR B3| All Unmanned Level Crossings on
broad gauge network have been completely eliminated. 3{IS] tﬁ e

T 3RS Add IR ST ol Acdd IR &< T8l gl...(IaUM)

Introduction of the first indigenously developed and manufactured semi

high-speed "Vande Bharat Express" will give the Indian passengers

world class experience with speed, service and safety. This major leap in



wholly developed technology by our engineers will give an impetus to
the Make in India programme and create jobs. Capital support from the
budget for railways is proposed at Rs. 64,587 crore in 2019-20 Budget
Estimates. In fact, the Railways’ overall capital expenditure programme
is a historic Rs. 1,58,658 crore. The Operating Ratio is also expected to
improve from 98.4 per cent in 2017-18 to 96.2 per cent in 2018-19
Revised Estimates and further to 95 per cent in the Budget Estimates of
2019-20.

India provided leadership to the global effort to address the
problem of climate change. Our commitment to promote renewable
energy is reflected in setting up the International Solar Alliance. The
first treaty-based international inter-governmental organisation is
headquartered in India. India’s installed solar generation capacity has
grown over ten times in the last five years. Q¥ [l Q@ Eﬁ % IR Sl
T e H fUSd Ura guf H | This sector is now creating lakhs of new-age
jobs.

India's import dependence on crude oil and natural gas has been a source of big
concern to our Government. While we have taken a large number of measures to moderate
the increasing demand through usage of bio-fuel and alternate technologies, urgent action
is needed to increase hydrocarbon production to reduce imports. A high level Inter-
Ministerial Committee, constituted by us, has made several specific recommendations,
including transforming the system of bidding for exploration, changing from revenue sharing
to exploration programme for Category Il and Ill basins. The Government is in the process

of implementing these recommendations.

The people of North East have also received significant benefits of infrastructure
development. Arunachal Pradesh came on the air map recently and Meghalaya, Tripura and

Mizoram have come on India’s rail map for the first time. Allocation for the North Eastern



Areas is being proposed to be increased by 21 per cent to Rs. 58,166 crore over 2018-19

Budget Estimates.

Digital India Revolution

Madam Speaker, India is now leading the world in the
consumption of mobile data. Monthly consumption of mobile data
increased by over 50 times in the last five years. EFENRER LR

ATsd Sel U=y AT 9T 8 |

The cost of data and voice calls in India is now possibly the lowest
in the world. Today, under Make in India, mobile and mobile parts
manufacturing companies have increased from two to more than 268
providing huge job opportunities. More than three lakh Common
Service Centres(CSCs) employing about 12 lakh people are digitally
delivering several services to the citizens particularly in rural areas. The
Common Service Centres are expanding their services and also creating
digital infrastructure in the villages including connectivity to convert the

villages into digital villages now. BHRI IRBR Dt AT § b AT

Ul 991 § 80 U g fefoied fadors a9 SIa |

Jan Dhan-Aadhar-Mobile(JAM) and Direct Benefit Transfer have
been game changers. Bank nationalisation was first done 50 years ago.
But a large part of the country was left out of the economic mainstream
with no access to formal banking. In the last five years, nearly 34 crore
Jan Dhan bank accounts were opened. Aadhar is now nearly universally
implemented. This has helped ensure the poor and middle class receive

the benefits of Government’s schemes directly in their bank accounts by

eliminating middlemen. fenferat ) 8- I W%l

Entertainment



Entertainment industry is a major employment generator. To
promote entertainment industry - Single window clearance for ease of
shooting films earlier available only to foreigners, is now going to be
made available to Indian filmmakers as well. Regulatory provisions will
rely more on self-declaration. We will also introduce anti-camcording
provisions in the Cinematograph Act to control the menace of piracy. 6H
e DI diciigs B USRI BT Wl Bell & 3R U Hi dud &1 I8
34 §¢ ¥ H ISR T TR UG BT g1 HRA & 3I-3=F &l
¥ fihcd 991 &1 1 §8d ol 711d ¥ 9d 36T &1 39 99 B AR
foreiT, 918 A H e o9, 918 Harad | &4 1....(STaYM)

3141 BT § 1S 31U e A 71 81, Gl ot I flhed ¢ &1
TIYT fHET | ST AT 1T 3R 39 8id & e Sl SRl o, (g )

Simplification of Direct Tax System to benefit Taxpayers

Madam Speaker, for making the life of our direct tax-payers easy,
we reduced tax rates, more for the common man and middle class, and
made the interface with the tax department much simpler and largely
faceless. Due to this, the tax collections increased significantly from Rs.
6.38 lakh crore in 2013-14 to almost Rs. 12 lakh crore this year. ...
(Interruptions). The number of returns filed have also increased from
3.79 to 6.85 crore showing 80% growth in tax base. ...(Interruptions) |
thank the honest taxpayers of India for reposing faith in our
Government. Let me assure them that we have used their contribution to

serve the poor and create better infrastructure.

The Income Tax Department now functions online. Returns,

assessments, refunds and queries are all undertaken online. Last year,

99.54% of all returns dT8 S1SIAG3A DI B, ATURT B Bl, IUNT Bl




gl g4t et &1 99,549, et o TRy & forar T - O wiEd
gq, o1 ®ly Tpeal aur for @i e dHRarg fHUl Our

government has now approved a path breaking technology intensive

project to transform the Income-tax Department into a more assessee-

friendly one.

12 00 hrs

All returns will be processed in twenty-four hours and refunds
issued simultaneously. dg dgd Hed l;LUT dd %l Within the next two

years almost all verification and assessment of returns selected for

scrutiny also will be done electronically through an anonymised back
office, manned by tax experts and officials, without any personal
interface between a taxpayer and a tax officer. 3T Tl R \LOQCan &
forg oft St SRR 81 ST US| fhwe! Tpel 1 %61 § SIR DIF
o 8 THIHTESS B SIQT| .. (FaHT)

Reducing the tax burden on the middle class has always been our

priority ever since our Government took office in 2014. We increased
the basic exemption limit from Rs. 2 lakh to Rs. 2.5 lakh and gave tax
rebate so that no tax was payable by persons having income up to Rs. 3
lakh. We also reduced the tax rate from 10 per cent to 5 per cent for the
tax slab from Rs. 2.5 lakh to Rs. 5 lakh and introduced Standard
Deduction of Rs. 40,000 for the salaried class. Deduction of savings
under section 80C was increased from

Rs. 1 lakh to Rs. 1.5 lakh. Deduction of interest for self-occupied house

property was raised from Rs. 1.5 lakh to Rs. 2 lakh. Sd- IR g1l
$HGH IAIT L, forad g oy Hegd avifg 3R Wi dR WR Sl 9 urd




g, 31T & S 7 5D AH o1 & UTd 39 WHR A Uz e IR
1 § @aR fehu g

Special benefits and incentives were also given to small
businesses and start-ups. Overall compliance processes were simplified.
Threshold limit for presumptive taxation of business was raised from Rs.
1 crore to Rs. 2 crore. The benefit of presumptive taxation was extended
for the first time to small professionals having threshold limit of Rs. 50
lakh. In order to promote a less cash economy, the presumptive profit
rate has been reduced from 8 per cent to 6 per cent. 250 W SO dHh
& T AR BT S Ul g, 99 U= HUf-ai $HEb Sfarid 3T St
g1 P 1 TR e 30 Uf=Id ¥ "emaR 25 Ufavd WeR A s
gul § o S| We have also made this 25 per cent applicable to new

. - . . - -\ -\
manufacturing companies without any turnover limit. T4 I B

TredTe ¢4 o fore fom faifire 25 wfawra € R e o

GST Reform for benefit to consumers and businesses

The Goods and Services Tax (GST) reforms lingered on during
the previous Government for almost a decade. Our Government
implemented the GST, which is undoubtedly the biggest taxation reform
undertaken since Independence. Seventeen different taxes levied by the
Central and State / UT Governments with cascading effect of tax on tax,
were consolidated into one GST. India became one common market.
GST has resulted in increased tax base; higher collections; and ease of
trade. This will reduce the interface between the tax payer and the
Government for day-to-day operations and assessments. Now, returns
are fully online and e-way bill system is in place. Inter-State movements

have become faster; more efficient; and hassle free with no Entry Tax,



check posts, and truck queues. Wgﬁﬁ'ﬂ & Tl H Id MU | Ad Hc-
ST IS4 b &g T HHT Y ATUR gl ghdl g

The high taxation levied on multiple commodities in the pre-GST
regime has been rationalised and the burden on the consumer, especially
the poor and the middle , has been significantly reduced. 34 gt SId
g & gt =efRa § = R 5, 9t Tt 3R gfagq
SRS 1 TRBR TR Segct H3f-ue H auHfd J Furg ol
g1 Seud! HIBIA 4 A ¥ B <@d §U SAT-3fTT 3¢ FuilRd
fopu &, T gyt ¥¢ U8 FYiRd A &1 IR & fo o 1il-
Gﬁ'Qﬂ?.FRQH I BT Y. Since then, GST has been continuously reduced

providing relief of about Rs.80,000 crore annually to consumers. Most

items of daily use of the poor and middle class are now in the zero per
cent or five per cent tax slab. ...(oddYl) 3 @ & 91 P al
R 8T & ufd oY 3R RAmm g areft 9+t Si9ar & ufd dag
&I YT WU =9 ¥ 31t g1 ... (ay™) {aar merf o\
foTT SIEHT-3EHT T ¥ Bid ¥ 3R &3 Il & Oy ufawd 9
3P ST THTAT UT1 3fd Sl HIYRUIG: UG {4 gid g, 374
HIA dIke ufard Gﬂ@ﬁ qIdl %l Our Government wants the GST
burden on home buyers, Gﬁ‘a?@ﬂ?;ﬁ%, 3% HW Gﬂ@:l—cp[ﬁa\_sc:[
& B dIiTI ISP feard ¥ g Siied] »3fd 9 Repawe
b TP Jud 31 M Rex a7 fFar ], 38 gu offe ifer ot
I ¥ < IET &1 Ol TR WRIGH ald &, 3P SR ¢l DI Fo Bl
% fbar Se, I9at Rea=eH Myt d sty HefRd Ifd
[BIRESHIT

GST aims to benefit small traders, manufacturers and service

providers. Exemptions from GST for small businesses have been



doubled from Rs.20 lakh to Rs.40 lakh. Further, small businesses having
turnover up to Rs.1.5 crore have been given an attractive composition
scheme wherein they pay only one per cent flat rate and have to file only
one annual return. Similarly, small service providers with turnover up to
Rs.50 lakh can now opt for composition scheme and pay GST at six per
cent only instead of 18 per cent. More than 35 lakh small traders,
manufacturers and service providers will benefit from these trader

friendly measures. Soon, businesses comprising over 90 per cent of GST

payers will be allowed to file quarterly return. fSrgept Wt e 3ffaR cled
Uid S W Y HH 8, 370! i HeH H R T IR Red w=m
US|

In spite of such major rate reductions and relaxations, revenue
trends are encouraging. The average monthly tax collection in the
current year is Rs.97,100 crore per month as compared to Rs.89,700
crore last year. alﬁ%t%mwﬁaam% Gﬁ?gﬂﬁgaﬁq@ﬁ
5| &d IR 31, Sigroq 39 9id SFad] &1 Sitact Uh g
HUES YU UR IR T @, ...(STIYM) Tg§ TIHT Uh G i g9
PG BT SR P STt HaaRE G{ﬂmﬁﬂél The State revenues
are improving with guaranteed 14 per cent annual revenue increase for
the first five years. 8% Jod B TlG8 UARA 3P ¢ad WY Bl H&
WHR 3 G forar § 3R 3isR Wge fan B | gt My &7 1 8
ol ITD! B RBR 31eH U7 <t ¢ | T JHgIa § o gg 3o 3y
H STd! &l AR H 3R HAdT § AN H- H g8 T [a=Idl
G|

Customs and Trading Across Border Reforms — To promote the
“Make in India” initiative, we have undertaken rationalization of

customs duties and procedures. Our Government has abolished duties on



36 capital goods. A revised system of importing duty-free capital goods
and inputs for manufacture and export has been introduced, along with
introduction of single point of approval under section 65 of the Customs
Act. Indian Customs is introducing full and comprehensive digitalization
of export/import transactions and leveraging RFID technology to

improve export logistics.

Demonetisation and Drive against Black Money

Our Government 1s committed to eliminating the ills of black
money from our country. The anti-black money measures taken by us
during the last four and a half years in the form of Black Money Law,
the Fugitive Criminal Offenders Act and Demonetisation have brought
undisclosed income of about Rs. 1,30,000 crore to tax, led to seizure and
attachment of assets worth approximately Rs. 50,000 crore and
compelled holders of large cash currency to disclose their source of
earnings. During this period, Benami assets worth Rs. 6,900 crore and
foreign assets worth Rs. 1,600 crore have also been attached. As many
as 3,38,000 shell companies have been detected and deregistered, and
their directors disqualified. Growth of 18 per cent in direct tax collection
in 2017-18 and increase in tax base by as many as 1.06 crore people

filing income tax returns for the first time in the Financial Year 2017-18.

U HRS U 3P AN A feHersoie™ & dIc Ugdl dR ShH oy
e wr g

Vision for the next Decade

g8 DR THEA 9YH T3 &Y 93 AIdl St & R Aded 8
ggd & ol 11d I T AR @1 & 3R THS & 8 9 d [dh1y Ugd,




39 fore ufdeg €1 3@ & 3 9T < anf & R | $© d1d 3ud

qHE IGT TG |....(HIYUT)

Madam Speaker, the NDA Government headed by hon. Prime
Minister, Shri Narendra Modi, has laid the foundation for India’s growth
and development for times to come...(/nterruptions) AT g J@41
Sil 7 Ueh R foreh fobar o1l (cad ) QG Hddl & T dR i
bl TG 311 @l %I(BEIH%IT:D We have resolved many problems

which were coming in the way of realising our full potential as a society

and an economy. We are poised to become a Five Trillion Dollar
economy in the next five years and aspire to become a Ten Trillion

Dollar economy in the next eight years thereafter.

In the Indian ethos, anything which is good 1s supposed to bestow,
cause, create and do good in all ten directions. P& HwS[ hH P I
g8 IR} fe=mafi A e @1t 3R ITHT ATH IR} feenaf a& ugal

T'JIT%'QI I will, therefore, layout our vision for the ten most important

dimensions Gljf%?:[a'sﬂﬁ Gﬁ'{ﬁ'ﬁl'l'f[ IRHR DI T 2030 db UM =il

The first Dimension of this Vision will be to build physical as well
as social infrastructure for a ten Trillion Dollar economy and to provide
ease of living; not only ease of business, but also ease of living. It will
comprise next generation infrastructure of roads, railways, seaports,
airports, urban transport, gas and electric transmission and inland
waterways. On the social infrastructure side, every family will have a
roof on its head and will live in a healthy, clean and a wholesome
environment. We will also build a quality, science-oriented educational

system with Institutes of Excellence providing leadership at the top.



The Second dimension of our Vision is to create a Digital India
reaching every sector of the economy, every corner of the country and
impacting the life of all Indians. ...(/nterruptions) Digital Infrastructure
and digital economy of 2030 will be built upon the successes achieved
in recent years in digitisation of Government processes and private
transactions. Our youth will lead us in this endeavour with innumerable
start-ups creating digital India, and millions of jobs in this eco-system.

...(Interruptions)

Making India a pollution free nation with green Mother Earth and
blue skies is the Third Dimension of our Vision. ...(Interruptions) This
India will drive on Electric Vehicles with Renewables becoming a major
source of energy supply. India will lead the world in the transport
revolution through electric vehicles and energy storage devices, bringing

down import-dependence and ensuring energy security for our people.

Ty Wiaw, 94 facxr ¥ 86 dd g1 a1 U, 79 6! i ugi,
frgued Telf & Ad 3R AW Tfd I faorel 37 3R safdes o |
TNT R BTl BT AT § 1 faeeh gar s=nft ok 2w etk
SEHf ...(Interruptions)

Expanding rural industrialisation using modern digital
technologies to generate massive employment is the Fourth Dimension
of our Vision. This will be built upon the Make in India approach to
develop grass-roots level clusters, structures and mechanisms
encompassing the MSMEs, village industries and start-ups spread in
every nook and corner of the country. India is now on the way to
becoming a global manufacturing hub in various sectors including

automobiles and electronics, defence and medical devices.



Our rivers and water bodies are our life supporting assets. Our
Government has worked vigorously for cleaning River Ganga. ...
(Interruptions) Fifth Dimension of our Vision for India of 2030 is Clean
Rivers, with safe drinking water to all Indians, sustaining and nourishing
life and efficient use of water in irrigation using micro-irrigation

techniques.

India’s long coastline has the potential of becoming the strength
of the economy, particularly through exploitation of the Blue Economy,

to ensure better standards and quality of life for a large number of

people living in the coastal areas. 5| JuSIdl b TsIRId & feai T 8t
AT QYT STt &1 Hde1 39 @l & 91y el &, Sl AgSR 8, Sl

m & GIY HTH B %l ...(Interruptions) Our efforts in the

Sagarmala programme will be scaled up and we will develop other

inland waterways faster. Our coastline and our ocean waters powering

India’s development and growth is the Sixth Dimension of our Vision.

The Seventh Dimension of our Vision aims at the outer skies. Our
space programme — (Gaganyaan, India becoming the launch-pad of
satellites for the World and placing an Indian astronaut into space by

2022 reflect this dimension of our vision. ...(/nterruptions)

Making India self-sufficient in food, exporting to the world to
meet their food needs and producing food in the most organic way is the
Eighth Dimension of our Vision. High farm production and productivity
will be achieved through modern agricultural practices and value
addition. An integrated approach towards agro and food processing,
preservation, packaging and maintenance of the cold chain will be our

focus of attention.



A healthy India is the Ninth Dimension of our Vision. We will be
aiming at healthy society with an environment of health assurance and
the support of necessary health infrastructure. Our Government has
rolled out the Ayushman Bharat scheme. By 2030, we will work towards
a distress free healthcare and a functional and comprehensive wellness
system for all. Such a healthy India built with the participation of
women having equal rights and concern for their safety and

empowerment. ...(/nterruptions)

Madam Speaker, our Vision can be delivered by Team India - our employees working
together with the elected Government, transforming India into a Minimum Government
Maximum Governance nation. This is the Tenth Dimension. ...(/nterruptions) Our India of
2030 will have a proactive and responsible bureaucracy which will be viewed as friendly to

people.

With this comprehensive ten-dimensional Vision, we will create an India where
poverty, malnutrition, littering and illiteracy would be a matter of the past. India would be a

modern, technology driven, high growth, equitable and transparent society.

Madam, | come to the Fiscal Programme for 2019-20 and beyond.

The estimate of incomes and expenditure which | am presenting today, pegs the
fiscal deficit of year 2019-20 at 3.4% of GDP. We would have maintained fiscal deficit at
3.3% for year 2018-19 very easily and maybe taken more steps to further consolidate fiscal
deficit in year 2019-20. However, considering the need for income support to farmers we
have provided Rs.20,000 crore in 2018-19 RE and Rs.75,000 crore in 2019-20 BE. If we
exclude this, the fiscal deficit would have been less than 3.3% for 2018-19 and less than

3.1% for year 2019-20.



The total expenditure rises from Rs.24,57,235 crore in 2018-19
RE to Rs.27,84,200 crore in 2019-20 BE, a rise of Rs.3,26,965 crore or
approximately 13.30%. ...(oddUI) 3R SUH! 39 URUed T a1 g
f& g0 #wgms 10 Ufdwd ¥ % 9r¢ IR ufavd R o 3Tl I8
e MY & 3919 T =i dgdl g1 3R 10 Ufd<d 78S & 897
I Iddl df Y HifeT, S99 WY p& HI 78! Bidi | I8 IR HH &
gk g fr &0 7S iR i 1t a9 71 § TRaR Tal X W& 5|

...(cddYld) This reflects a high increase considering low inflation.
Capital Expenditure for 2019-20 BE is estimated to be Rs.3,36,292
crore. Centrally Sponsored Schemes (CSS) are proposed to be allocated
Rs.3,27,679 crore in BE 2019-20 as against Rs.3,04,849 crore in 2018-
19 RE. Allocation for National Education Mission i1s being increased
from Rs.32,334 crore in RE 2018-19 to Rs.38,572 crore in BE 2019-20.
Allocation for Integrated Child Development Scheme (ICDS) is being
increased from Rs.23,357 crore in RE 2018-19 to Rs.27,584 crore in BE
2019-20.

A substantial increase 1s proposed in the allocation for welfare of
the Scheduled Castes and Scheduled Tribes. The allocation of Rs.
56,619 crore made in BE of 2018-19 for Scheduled Castes, further
increased to Rs. 62,474 crore in our RE of the current year and is now
proposed to be further increased in the BE next year to Rs. 76,801. g
\’Fﬂiﬁlﬂ Sifedl & fore 35.6 Ufd=Id &1 dglasl %, an increase of
35.6%. ...(Interruptions) For the Scheduled Tribes also, proposed
allocation in BE 2019-20 is Rs. 50,086 crore as against Rs. 39,135 crore
in BE 2018-19, an increase of 28%.

We have pursued the public enterprises asset management agenda to make these

enterprises accountable to the people. As many as 57 CPSEs are now listed with total



market capitalisation of over Rs. 13 lakh crore. The Government received Rs. 1 lakh crore
from disinvestment proceeds last year. We are confident of crossing the target of Rs.

80,000 crore this year.

We have maintained the glide path towards our target of 3% of fiscal deficit to be
achieved by 2020-21. India’s Debt to GDP ratio was 46.5% in year 2017-18. The FRBM Act
prescribes that the Debt to GDP ratio of the Government of India should be brought down to
40% by 2024-25. Along with completion of the fiscal deficit consolidation programme, we

will now focus on Debt consolidation.

Our Government had promised last year that we will carry out reforms in stamp duty
levied and collected on financial securities transactions. | am proposing, through the
Finance Bill, necessary amendments in this regard. The amendments proposed would
usher in a very streamlined system. Stamp duties would be levied on one instrument
relating to one transaction and get collected at one place through the Stock Exchanges. The
duty so collected will be shared with the State Governments seamlessly on the basis of

domicile of buying client.
Part B:

Tax Proposals

Madam Speaker, now I come to Part B of the tax proposals. On
behalf of all the people of India and on behalf of our Government, I
would first like to thank all our taxpayers for their valuable contribution
to nation building and for providing a better quality life to the poor and
marginalized sections of society. Your tax helps provide dignity to our
sisters and mothers with toilets and cooking gas connections. Your tax
pays for the electricity connections to the poor who lived in darkness for
generations. The tax you pay will provide healthcare to 50 crore brothers

and sisters, and children. ...(Inferruptions) It is you who is ensuring



respect, dignity, and a secure future to our retired jawans through One

Rank One Pension. Thank you, taxpayers.

Because of all these major tax reforms undertaken by us during the last four and half
years, both tax collections as well as the tax base have shown significant increase and we
have made progress towards achieving a moderate taxation—high compliance regime. It is,
therefore, just and equitable that some benefits from the tax reforms must also be passed
on to the middle class taxpayers. Keeping this in view, | propose to further reduce the tax
burden on such taxpayers. Though, Madam Speaker, as per convention, the main tax
proposals will be presented in the regular budget, small taxpayers especially middle class,
salary earners, pensioners, and senior citizens need certainty in their minds at the
beginning of the year about their taxes. Therefore, proposals, particularly relating to such
class of persons should not wait. Hence, while for the present the existing rates of income

tax will continue for FY 2019-20 also, | propose the following changes:

Individual taxpayers having taxable annual income up to Rs. 5
lakhs will get full tax rebate and therefore will not be required to pay

any tax. ...(Interruptions)

12 32 hrs

At this stage, Shri Rajesh Ranjan came

and stood on the floor near the Table.

As a result, even persons having gross income up to Rs. 6.5 lakhs

may not be required to pay any income tax if they make investments in
provident funds, specified savings, insurance, etc. Tfe 3 @ﬁrtb‘rgs
Jfd™ # U1 T A $9Y T FT0eHST B 8, dl 39 W B
G :Igbf AR In fact, with additional deductions such as interest on




home loan up to Rs. 2 lakhs, interest on educational loans, National
Pension Scheme contributions, medical insurance, medical expenditure
on senior citizens — with all these other exemptions or deductions —
persons having even a higher income will not have to pay any tax. ...
(Interruptions) This will provide tax benefit of Rs. 18,500 crore to an
estimated 3 crore middle class taxpayers comprising self employed,

small business, small traders, salary earners, pensioners, and senior

citizens. S(TT-3SAT T b TIHIT T BRI ALH T NN bl ¢
I R TRE ¥ Yfad ot st |

For salaried persons, Standard Deduction is being raised from the
current Rs. 40,000 to Rs. 50,000. This will provide additional tax benefit

of Rs. 4,700 crore to more than 3 crore salary earners and pensioners.

Currently, income tax on notional rent is payable if one has more than one self-
occupied house. Considering the difficulty of the middle class having to maintain families at
two locations on account of their job, children’s education, care of parents etc. | am

proposing to exempt levy of income tax on notional rent on a second self-occupied house.

g8 Udh 9gd T v H 31U 9a & JH&I XG0 918 X&T & | TDS

threshold on interest earned on bank or post office deposits is being

raised from Rs.10,000 to Rs.40,000. HSH Wi, H U UMY Aga
PT HE QT §, Hifh AN B3 UTHY §, Bs ARAN g, Sl Al Tl
HTH T8 PR § 3R T TSt db H T g1 ST, P PRI
37! 36 H ¢ e HRAT ugar U1, N a1 usdr U1l 31 TTeity
goIR d% o1d db 9 g1 URe by feuifveT 4 st i, of 39
R ¢131.U9. 98l €N This will benefit small depositors and non-
working spouses. Further, the TDS threshold for deduction of tax on rent
is proposed to be increased from Rs.1,80,000 to Rs. 2,40,000 for




providing relief to small taxpayers. IR U] 3¢ Q1 I dITa
g9R ¥UY I BIdl §, dl ¢1.81.0Y. B! Sd gl US|

TeH, Hegd iy gRaR! § U 3R Sdadd JHIT s aR Q!
Ts 81 7 4as T ofd1 §1 Has § 89 &3 dR oW fb B3 afemr Hag
o g1 &, 98 30T IR SaaR Gl =l & [ &l TR Wi 918, G
ZlTeh] T ST dTe, ol 39 ol U §gd Heayul Ul WRHR A g9

ol gR1 ferar g1

The benéefit of rollover of capital gains under section 54 of the Income Tax Act will be

increased from investment in one residential house to two residential houses for a tax payer

having capital gains up to Rs. 2 crore. This benefit can be availed once in a life time.

For making more homes available under affordable housing, the
benefits under Section 80-IBA of the Income Tax Act is being extended

for one more year, i.e. to all the housing projects approved till 31st
March, 2020. 3§ S H} 71 BRI Mg &3, TRial 3R AemH
gl & faU, av 2020 & 3R 9 304 3T P! ISR R o, dl
3P 376 Y g | e firendt |

Also, for giving impetus to the real estate sector, | have proposed to extend the period

of exemption from levy of tax on notional rent, on unsold inventories, from one year to two
years, from the end of the year in which the project is completed. 3R ! & URT B3 ER &,
SII fdiepT 81 & AT DI AThY &, Sl et 781 &, Tl IHD! U T & 1S A ¥ IR AT <o
HRAT YT AT| 379 & AT Teb IAD] STHT o ! BT @ & T3 8

TS, 3§ H (U HradfeT AR IR a1 §1 ... (IaU) 37emed
Teiedn, a8 Rt $¢RT aoic 781 8, I8 <X &I f[dem I &1 ared
8| I8 ol SY J&d 38T 8, SATRAl & Sl ¥ §ed g1 8l ... (TIYUT)
ITBT 9T 3R ITPBT T 361 Bl SdT g, HRd DI SI-dl bl SIdT g




TR WHR & HRidbd H AP Te oF 3ficiad € T g1,
(CIECIR)

Tsq Wier, o<l & Ts 9gd faeaa »fd 91 sga wifasia
M o1 31 o<t # Siadng exd 3, TR gerd: TR I HeRIY ¥ 31d
. Ofgt O | o} ST §1 TRIST UTS | S9! SHidar 1 A1 & faat
3TUeh THe 3G argd g | Rt ql dfeaai g -

“Teh Ui TG &, TR I8 e TSl g 1”

BHH AU URd & A0 & forE 3d+ AT I=1ad gHTEt HeH Ia1Y
g o 3o URd &% &9 § g & TR W 3Fd GHIIS ¥ W g
X b U H <T@ Il g1 §H SRl & Jagd W HRA Pl g
H1 TH S0 G ST | §H o 1y fraex ot i @t g1 we
have only created the foundation. Hd gH HIRd P ST & 1Y FAHR
39 X &I YT FART §- o 3g o | HSH Wi, 39 o g9 te
fAuTiaes g fean, gt Hiad T g, -ify wp g ik fm7 erea g
...(oddYld) With this, Madam Speaker, I commend the Budget to this

august House.

HON. SPEAKER: Now, Item no. 2 — Shri Piyush Goyal.

...(Interruptions)

A Srege 3 Tel, 31yt gl diem difoI Oy S, s
qifer|
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